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News Item ‘“‘Orissa Project may
lose World Bank Aid”

*313. SHRI  HARINATHA
MISRA : Will the ministér 6f IRRI-
GATION be pleased to state : -

(a) whether Government’s at-
tention has been drawn to the news
report as appeared in the Indian
Express dated 12 August, 1981,
under the caption, “Orissa Prolect
may lose World Bankaid” - ; -

(b) if so, the charge levelled
and the reaction of the Union Go-
vernment thereto ;

(c) whether " the authorities had
actually split- pr into
two portions “ t der’s
clear directive to_treat it as a xmgle

tender”; if so, reasons behind
the wolatmn of the directive ; and

Oral Answers 82

(d) the lates: pesition with re-
gard to the attitude of the World
Bank and fate of the Project ? ~

' THE MINISTER OF STATE
IN THE MINISTRY OF IRRIGA-

TION (SHRI Z.R. ANSARI)
(a) Yes, Sir. :

(b) and (c)."The implementation
of the project .rests with the State
Government and the final decision
regarding the award of contracts has
to- be taken by the Government of
Orissa in consultation with the In-
ternational Development Associa-
tion, an affilidte of World Bank.
The Government of India is not
involved in the process of awarding

‘of contracts. It is learnt that no
final decision has yet been taken

by Government of Orissa in this
regard.

(d) The Government of India
has not received any communica-
tion from the international Deve-
lopment Association -in this regard.

SHRI HARINATHA MISRA :
Is it 2 fact thot Orissa Government
entered into an agreement with the
World Bank with the knowledge,
support and blessing of the Govern-
ment of India ? . .

SHRI Z. R. ANSARI : Itisa fact
that this agreement between the
Orissa Government 2and the IDA,
an Associate of the World Ba.nk
was entered into with the blessmg
of the Government of India.

SHRI HARINATH MISRA :
Is it a fact that the local Government
had been trying to favour ‘a com-

formed as late as_ February
1981, 'which has got no experience,
no ﬁnanmal viability, and no know-
how against the guidelines of the
World Bank and so, the entire
project is at a standstill tecause
of this stalemate between the Orissa
Government and the World Bank,
In the circumstances will the Union
Government ~make * it'a’ point to

intervene. . in the . interest. of the
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good name of the country and i
aorder to save the project from al-
most -sure ruin ?

THE MINISTER OF AGRI-
CULTURE AND RURALRECON-
STRUCTION AND IRRIGATION
AND CIVIL SUPPLIES (RAO
BIRENDRA SINGH) : This agree-
ment has been made with the World
Bank, Itis in the hands of the
State Government and the Govern-
ment of India doesnot directly
come into the matter of awarding of
any contract for an project which
is being implemented by any State
Government. But we will take the
view of the hon, Member into con-
sideration whenever there is any
reference  to us in the matter and

" we shall always advise the State
Government as we have always done
in every such case. The viability
of the company is certainly taken
into consideration for award of any
work on contract and full investiga-
tion is made about its antecedents
and its resources, and viability.

SHRI CHINTAMANI JENA :
I want to know whether itis a fact
that itis seen from the tenders
recaived by the Orissa Government
that one private party’s tender
became the lowest.  But the State
Government of Orissa wanted to
give the work to a public sector
undertaking, the Orissa Construc-
tion Corporation, which is a State
Government  undertaking. If so,
is it a fact that the State Govern-
ment of Orissa does not like to give
this work to a private party and
some Co ndence was made
with the World Bank to award this
work to the public sector under-
taking? May I know whether the
Union Government h:is made any
reference tothe State Government;
andif so, the reaction of the State
Government in the matter ?

SHRI Z. R. ANSARI: If I un-
derstand properly the question of
the hon, Member 1 think, he wants
to know about the tender,

BHADRA. 16, 1908 (SAKA)
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Sir, on the International compe-
titive bidding pattern tenders for
certain works were invited, but a
few construction companies which
were Indian and not of any other
country gave their tenders and be-
fore considering the tenders, Go-
government also looks into the nece-
ssary qualifications of the parties
concerned who submitted their ten-
ders. So, the whole question is
under consideration between the
Government of Orissa and the In-
ternational Development  Asso-
ciation for giving the tender. The
Orissa Government has certainly
recommended to the ILD.A. for
splitting up the tender so that the
work may be expedited and the
project may be completed quickly
and within the stipulated time.
Now, the matter is with the Orissa
Government which has not taken
any view or any decision as yet
and if anything is referred to us, we
shall certainly look into the matter.

Loan/Grants to U/P. Khadi and
Village Industries Board by
K & VIC

*314. SHRI MOHAMMAD
ASRAR  AHMAD : Will the
Minister of RURAL RECONS-

L TRUCTION be pleased to state :

(a) whether Khadi and Village
Industries Commission has recently
sanctioned any loan or grants to the
Uttar Pradesh Khadi and Village
Industries Board ; and

(b) ifso, the detailsinthis regard
of the projects proposed to be
financed therewith ?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAIL RECONS-
TRUCTION (SHRIBALESHWAR
RAM) : (a) and (b). A statement is
laid on the Table of the House.





